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Date: 9.3.2021
ORDER

Consequent to the transfer lof Sh. Balasubramani S, Assistant Registrar/CPIO
New Delhi and in supersession of previous order dated 7.1.2021, J Ionblc President,
CESTAT, New Delhi is pleased tp appoint Shri Rajcndcr Prasad. Accounts Officer,
CESTAT New Delhi as Central P~blic Information Officer (ePIO) at CESTAT Delhi,
in pursuance of clause 5(1) of the Right to Information AcL 2005.

This order will take immediate effect.

~~1'LI
(Mukesh Gupta)
Deputy Registrar

Copy to:

1. SPS to Hon'ble President, CE~TAT, New Delhi.

2. SPS to Ms. Rachna Gupta, Member (Judicial), First Appellate Authority, CESTAT,

Delhi.

3. PA to Registrar, CESTAT, Nef Delhi.

4. Shri Rajender Prasad, Accounts Officer, CESTAT, New Delhi.

5. RTI Section/Comput~r)/Caretaking Section

6. Notice Board/Website.

7. Office copy/Guard file.


